Name of the Corporate Debtor: Ameya Eco-Zone Developers Private Limited; Date of Cbomme

nceme tof (%IRP 07-06-2024; L|st of %edltors as on: 06-07-2024; Name of IP: Mr. Avinash Ambikaprasad Shukla; Process

Last 5 |g|t

reglstratlon number: 1

(Please click here for previous Lists of Creditors)

(Filing under clause (ca) of sub-regulation (2) of regulation 13 the IBBI (Insolvency Resolution Process for Corporate Persons) Regulations, 2016

Category of
Creditor

Secured financial
creditors belonging
to any class of
creditors

Summary of Claims Received

No. of Claims

Amount

No. of Claims

Summary of Claims Admitted

Amount

% Share in Total
Amount of Claims
Admitted

0.00

Amount of
Contingent Claims

Amount of Claim
Not Admitted

Amount of Claims
under Verification

Details in Annexure
(Only PDF)

NA

Unsecured financial
creditors belonging
to any class of
creditors

0.00

NA

Secured financial
creditors (other than
financial creditors
belonging to any
class of creditors)

1759562899.26

77223915.66

100.00

987323742.60

Annexure 3

Unsecured financial
creditors (other than
financial creditors
belonging to any
class of creditors)

0.00

NA

Operational creditors
(Workmen)

0.00

NA

Operational creditors
(Employees)

3083333

0.00

3083333

Annexure 6

Operational creditors
(Government Dues)

0.00

NA

Operational creditors
(other than
Workmen and
Employees and
Government Dues)

0.00

NA

Other creditors, if
any, (other than
financial creditors
and operational
creditors)

556172510

2318818742.26

77223915.66

0.00

556172510

1546579585.6

Annexure 9



https://ibbi.gov.in//en/claims/claims-list/21673
https://ibbi.gov.in//uploads/claims/2024-07-06 13:13:31-b536fab9eed86e0d17e2ffa144a4e368.pdf
https://ibbi.gov.in/uploads/claims/2024-07-06 13:13:31-fd2405935998a3757f0bbbd75b8cb64a.pdf
https://ibbi.gov.in//uploads/claims/2024-07-06 13:13:31-0fe9cda05da5bd2043f107542946d46c.pdf
http://www.tcpdf.org

